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[Gaini Judicial Academy]

No. DIA/Trg/Sensitization/ Justicing/1568/2022/ g C:2.4 12" july, 2022

Sh. Vinay Kumar Gupta
Principal District & Sessions-cum~Special Judge (PC Act) (CBI)
Rouse Avenue

Sub.: Sensitization Programme on Justicing: Balancing Rules, Principles & Social
Contexts (Optional) for mixed group of DHJS & DJS Officers on 23.07.2022

Respected Sir

The Delhi Judicial Academy shall be conducting the “Sensitization Programme on
Justicing: Balancing Rules, Principles & Social Contexts (Optional) for mixed group
of DHJS & DJS Officers” on 23" Julp, 2022, through Video Conferencing using
approved platform of Cisco WebEx, subject to approval from the Hon’ble High Court of
Delhi.

The proposed nomination list of Judicial Officers for the aforesaid programme is enclosed
as Annexure ‘A’, -

It is requested that such nominated Judicial Officers posted in your district may kindly Be
communicated about their nomination in the aforesaid programme through your good
office. :

Further cortespondence and meeting link shall be sent directly to the mobile number and
e-mail ID of the nominated Judicial Officers one day before the training programme by

the Delhi Judicial Academy.

With regards

Yours sincerely

7

(Man Mohar Sharma)

Encl.: As above
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Copy forwarded digitally for information and necessary action to:-

Shri Tarun Yogesh, Presiding Officer, Labour Court, RACC, New Delkhi.

Sh. Sahil Khurmi, MM(NI Act), New Delhi. District, RACC

Ms. Anam Rais Khan, MM(NI Act), New Delhi District, RACC

Sh. Udbhav Kumar Jain, MM(NI Act), New De]hi District, RACC.

The Branch In-charge, Admn, Filing, Pool €ar, Care Taking, Facilitation Centre, RACC, New Delhi.
The P.S. to Ld. Principal Distt. & Sessions Judge-cum-Special Judge (PC Act) (CBI), RACC, New Delhi.

. The Web-site Committee, Tis Hazari Courts, Delhi.
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Officer In-charge (Judl.)

for Principal District & Sessions Judge-

. cum-Spl. Judge (PC Act)(CBI)
Rouse Avenue Court Complex

: New Delhi
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, 7 e X %99 m \ Annexure A
Nomination list of
: Sensitization Programme on Justicing ; Balancing Rules, Principles & Social Contexts -
' for Mixed Group of DHJS & DJS Officers p
on 23" July, 2022 ‘
;:’" Name of Officer Present posting \Ci;)ﬂii z:::ce Place of Posti‘ng—\
DHIS 1
11 Sh. Vinay Kr. Khanna District Judge (Commercial Cood | South__| Saket :\
2 | Ms. Nivedita Anil Sharma District Judge (Commercial Court) | Shahdara | KKD
| 3_|Ms. Nisha Saxena | Distrct Judge (Commercial Court) Central | TEC |
4 | Ms. Vinceta Goyal | District Judge (Commercial Court) South-East | Saket |
5 | Sh, Mukesh Kr.Gupta AD] Central _| THC :_\
6 | Sh. Vinod Yadav PO MACT North | Rohini
7 | Sh. Ashutosh Kumar AS] (POCSO) New Delhi | PHC |
3 | Sh. Sanjay Jindal | Judge, Family Court North Rohini
9 | Sh. Anil Kumar ASI South Saket
10 | Sh. Shailender Malik AST (POCSO) West THC
T1 | Sh, Ravinder Singh-1 ASJ (POCSO0) East KKD
12 | Sh. Harish Kumar AD] Norcth Rohini___|
13 | Sh. Tarun Yogesh , POLC | Rouse Avenue |
14 | Sh. GauravRao —ASJ (POCSO) South-East Saket
15 | Sh. Shivaji Anand AS] North Rohini___|
16 | Sh. Hemsaj ADJ Central THC
|17 [Ms. Gurmohina Kaur | AD] South | Saket
{18 | Ms. Colette Rashmi Kujwr__| ADJ | Centwal | THC
19 | Sh. Sunil Kumar | ASY (POCSO) T North-West | Rohini
20 | Sh. Arun Kumar Garg | ADJ Central _| THC
21 | Sh. Pankaj Sharma | DHJS (Trainee) |
22 | Sh. Harvinder Singh | DHIS (Trainee) . |
23 | Sh. Harun Pratap | DHIS (Traines) |
24 | Sh. Gaurav Gupta \ DHIS (Trainez) |
25 | Sh. Rakesh Kumar Rampufi_| ASY (FISC) RE) Bast | KKD
DIS
‘—r;iﬂ Sh. Deepak Vats ACI-cum-CCl-cun-ARC South-East_| Saket
27 | Ms. Shruti Chaudbary MM (Mazhila Court) Bost | KKD
28 | Ms. Anuradha Prasod Full Time Secretacy, DLSA Sooth-West | Dwarka A
e 20 | Sh. Pranat Kumar Joshi Fuoll T, nie Secretary, DLSA Shahdara_| KXD
30 |Ms. Gita - - - VM- Central _| THC
31 | Sh. Dey Chaudhary MM South-West Dwarka _—
32 |Ms. Neha Barupal MM (NI Act) South Saket
33 | Sh. DivyamLila Civil Judge South-West Dwarka
34 | Ms. Vaishali Singh Civil Judge South-West Dwarka
35 | Sh. Abhinav Singh Civil Judge North-West Rohini
36 | Sh. Sahil Khummi T (NT Act) Rouse Avenue
37 | Ms. Anceza Bishnol “Svil Judge Central _| THC
38 | Ms. Divya Arora : WM (NI Act) | South-West | Dwarka
39 | Sh. Rahul Jain | MM (NI ACD | South-West | Dwarka
40 | Sh. Aviral Shukla | ¢ ivil Judge South-East | Saket
41 | Ms. Priya Janghu - | Munic -pa) Magistrate Sonth-West | Dwarka
42 | Ms. Anam Rais Khan Mz:{ (NI Act) | Rouse Avenue
43 | Sh. Sahil Gupta MM (N1 Act) Digital Court South-West Dwarka
44 | Ms. Shivangi Vyas MM (i {ahilk Court) New Delhi PHC
45 | Sh. Sunil Khatri MM (Virt. g1 Traffic Court) Central THC
46 | Sh, Dev Saroha “VVE New Delhi PHC
47 | Sh. Ankur Panghal MM (Virt:. Traffic Court) Central THC
4% | Sh. Shubham Devadiya - WM West THC
49 | Ms. Karuna MM (Mzhila Court) I West | THC
50 | Ms. Anamika MM (Maaile Court) Shahdara_| KKD
51 | Ms. Kanika Jain | MM (Mahila Court) North-West | Rohini

52 | Sh. Udbhav Kumar Jain | T MM (NILAcH | Rouse Avenue




